12.06 hrs.
Title: Regarding influx of religious minorities from Bangladesh to India.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | call the attention of the Minister of Home Affairs to the following
matter of urgent public importance and request that he may make a statement thereon:

"The situation arising out of influx of religious minorities from Bangladesh to India and steps taken by the
Government in regard thereto."

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): Mr. Speaker, Sir, elections to the Parliament in
Bangladesh were held in October 2001. The Bangladesh National Party (BNP Alliance) led by Begum Khalida Zia
was voted to office in these elections.

After the formation of the new Government in Bangladesh there have been reports (as available with the Ministry of
External Affairs through the Indian High Commission in Dhaka, with the Cabinet Secretariat as well as reports in the
media in Bangladesh) about incidents of harassment of members of the minority community in Bangladesh,
particularly by the supporters/cadres of the BNP or the Jamaat-e-Islami (JEI). Such incidents were in particular
noticed during the Durga Puja festival when cases of physical assault on members of the minority community,
damage to temples and puja pandals, disruption of festivities, vandalising of idols etc. were reported. These
incidents, particularly those involving physical assault and molestation, bred a sense of insecurity amongst the
minority community in that country. Subsequent reports of migration of members of the minority community from
Bangladesh to India have been received through various sources.

While so far no large scale migration from Bangladesh on this account has been noticed, the State Governments of
West Bengal, Tripura and Assam have reported that after the formation of the new Government in Bangladesh,
about 1000 persons of the minority community have crossed over into India because of such persecution.

The Government of India would like to express its serious concern about these reports of violence against persons
of the minority community in the last few months. The Principal Secretary to the Prime Minister of India who visited
Dhaka on 26"/27™" of October, 2001 raised this issue with the Bangladesh Government and also with the
Bangladesh Prime Minister. The Indian High Commissioner in Bangladesh has also raised this matter with his
counterpart in Dhaka Government.

During such interaction, Government of Bangladesh has affirmed its commitment to the security and safety of all
minorities and has categorically stated that firm action would be taken to protect them and to punish the
perpetrators of violence against them. It attributed such incidents to the handiwork of criminal elements. The
Bangladesh Prime Minister had instructed her Cabinet colleagues to participate in the Durga Puja festival, visit puja
pandals, etc. to show the Government's support to the minority community. The Bangladesh Government has also
set up a special committee headed by the Principal Secretary to their Prime Minister to inquire into these attacks.

The Government of India is constantly monitoring the situation. All efforts would be made through official diplomatic
channels to ensure that Bangladesh carries out its assurances. As far as the persons of minority community who
have crossed over to India are concerned, the Government of India, keeping in view the circumstances in which
they have migrated, would deal with them with all the compassion and understanding they deserve.

SHRI PRIYA RANJAN DASMUNSI : Sir, it is a very important issue that has been agitating the minds of the
Members of the House, cutting across party lines, for the last few days. This matter has been widely reported in the
media and concerns have also been expressed by the Chief Ministers of the States that are bordering Bangladesh.

Sir, we have a unique relation and bondage between these two nations = India and Bangladesh. Both these nations
consider the two great poets, Gurudev Rabindranath Tagore and Kaz Nazrul Islam, as the idols of secularism.
Fortunately enough, in the history of the world, our two nations sing the same National Anthem composed by
Gurudev Rabindranath Tagore. In such a background, the over-whelming population of Bangladesh, who are
wedded to secularism — through their liberation struggle, come what may — are looking forward to us, as we are
looking forward to them, to have a stable neighbourhood relation.

Sir, it is unfortunate that such incidents have taken place on two occasions. Once in 1992 and again now. We have
observed that whenever there has been a change of guard in Bangladesh, there has been a recurrence of such
incidents. It is not a new thing. In the statement of the hon. Minister, the hon. Minister has stated that according to



the reports available in the Cabinet Secretariat, in the High Commission in Dhaka and other reports, the incidents of
harassment of members of the minority community in Bangladesh has been done particularly by the supporters and
cadres of the BNP and Jamaat-e-Islami. Whereas, during the interaction with the Bangladesh Government, it has
been reported that it attributed that such incidents are the handiwork of criminal elements. | am not going to argue
on this point now. But the Government of India should have reported to the Parliament today elaborately on the
following point. If it was the act of the criminals, then did the Bangladesh Government take cognisance of that to
prevent such incidents, to arrest them, to apprehend them and to try them? Why | am saying so is because the hon.
Home Minister must be aware that a great Muslim intellect, Shahyar Kabir, who had defended the Hindu minorities
in Bangladesh and also took part in the liberation struggle of Bangladesh, had raised this issue of harassment of
the Hindu minorities in Bangladesh. The very next day he was imprisoned. In protest of that no less a person than
the former Vice-Chancellor of the Vishwa Bharati, Dr. Amlan Dutta held a Press Conference and expressed concern
saying that if a Human Rights activist like Shahyar Kabir — who had been supporting the cause of the minorities --
could be detained in the custody, then how could the relations between these two nations be strengthened?

Sir,  would like to put forward a few questions to the hon. Home Minister. It is not an issue of any party. The people
of India demonstrated their will in 1971 when the Yahya Khan regime of Pakistan had been persecuting the fighters
of the Bangladesh liberation movement. Be it Hindu or Muslim, not one, but ten million people became victims in the
hands of Yahya Khan. When the late Indira Gandhi was the Prime Minister, many people crossed over to India and
people of all shades of opinion in India, cutting across party lines, stood by those people who came as victims of the
Yahya Khan regime. A few of them went back to Bangladesh and a few of them settled in India. Our country was
liberal enough to accommodate every one of them. Though, unfortunately, a few people here and there are still
being persecuted in the name of being Bangladeshis, | would not like to bring that issue here today. My questions
are straight and specific.

MR. SPEAKER: Please ask only one specific question.

SHRI PRIYA RANJAN DASMUNSI : Sir, please do not confine this issue on technical grounds. You would
appreciate that this issue has wider ramifications. The other day, during the "Zero Hour', our distinguished Chief
Whip of the BJP and a Member of the Ruling Party, Prof. Rasa Singh Rawat narrated certain incidents. For various
reasons | would not like to refer to those things now. The statement of the hon. Minister carried that only one
thousand people crossed over and harassment has been reported. But he did not give the details about the kind of
harassment. It appears that what has been reported by us in the House is not correct and that the version of the
Government is correct. | take it that way. My question is very simple.

My question is very simple. Is the Minister aware that, after Shri Mishra's visit to Dhaka on 26-27 October, in
Rajshahi bordering District Malda, Thakurgah bordering District Uttar Dinajpur, and Chittagong, seven temples
have been ransacked in the day time and police could not register a single complaint? In spite of that, the
Government is giving assurances! Will the Minister, therefore, -instead of leaving it in the hands of the Principal
Advisor to Prime Minister Shri Mishra - assure the Parliament that none less than the Prime Minister of India will
take up this issue with the head of Government of Bangladesh to see that no further incidents of this nature take
place, that congenial atmosphere is built between the two nations; and that the tension caused at the border
because of this is reduced?

Secondly, will the Home Minister brief the BSF jawans to act in restraint? In District Uttar Dinajpur, in a village
called Gohore which borders my constituency, while a family consisting of a child, a mother, a father and a brother,
was running away from the border at 9:30 in the night, without alerting them and without arresting them the BSF
jawans shot them. One of them died on the spot and another one, whose condition was serious, died later. It
created tension in the area. | am thankful to the State Government agencies. The Divisional Magistrate of the
District, who is a Muslim, volunteered all his efforts to create a congenial atmosphere and bring calm there. | must
say that it is the Muslim people of that village in India who looked after the people who crossed the border. Even
now they are not reported to the hospital. This is a unique thing that can only happen in India. This is the strength
of India's secularism. However, if things continue in this manner and if BSF jawans go on dealing with them in this
rough manner, it will not be proper and appropriate. They need to be given a comprehensive briefing by the
Government.

Therefore, will the Home Minister brief the BSF jawans properly in this regard and convey to the Prime Minister to
take this issue up with Her Excellency Khaleda Zia in Bangladesh Government? He should ensure that till the
people who have already come here do not feel protected, they are not compelled to go back. The Minister, in
consultation with the State Government, see as to how they can be settled here in India.

| hope the Home Minister gives the highest importance to this issue not only in order to protect the minorities of
Bangladesh but also to ensure that the secular fabric of our country is protected and no provocation is encouraged
in this regard. Will the Home Minister also consider sending a goodwill delegation to Dhaka to, if not to pressurise,



to persuade the Government of Bangladesh to ensure that such things should not be tolerated. On the one hand
you say Jamat-e-Islami ...(Interruptions)

MR. SPEAKER: Shri Dasmunsi, you are not allowing other Members to speak. What is this? You are a senior
Member. You should follow the rules.

SHRI PRIYA RANJAN DASMUNSI : Sir, therefore, | request the Home Minister to give the highest importance to this
matter and answer my questions.

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, the statement made by the hon. Home
Minister clearly vindicates that he is under-playing the gravity of the situation. Everybody knows that the recently
held elections in Bangladesh have brought about a sweeping change in the political spectrum of that country. Three
salient features have emerged in the wake of elections. Firstly, the fundamentalist forces are gathering impetus and
fresh stimulus in carrying out their persecution against Awami-leaque activists and religious minorities. Secondly,
army, including BDR, has started assuming an assertive role. Thirdly, the North-Eastern insurgents are being
encouraged to set up camps along the international border.

Jamat-e-Islami and Islamic Aikyo Jot, the two most notorious fanatic groups which happen to be the constituents of
the BNP-led Government, have already communalised the political arena of that country as a result of which
minority communities are bearing the brunt.

MR. SPEAKER: Shri Chowdhary, you have to seek clarifications.

SHRI ADHIR CHOWDHARY : Wanton killings, violent attacks, depredation of all sorts, let alone rape, are being
perpetrated.

Therefore, may | ask the Government of India whether those religious minorities who are entering into this country
out of fear and desperation will be treated as infiltrators or refugees.

Sir, the number of refugees which has been stated here is at variance with the figures produced by the BSF officer
Shri Katati. So, what is the exact number of refugees? A few days ago, in reply to a Question, the hon. Minister had
stated that only 652 refugees had so far entered into. The State Government of West Bengal and the Central
Government both are playing reticent as to what the exact number of refugees have already entered into.

Sir, it is regrettable to say that those hapless religious minorities who are forced to run away from their country are
shuttling between devil and deep sea.

MR. SPEAKER: Please conclude now.
SHRI ADHIR CHOWDHARY : Sir, they are shuttling between devil and deep sea.

On the one hand, they are being tormented by the fundamentalist elements and on the other hand along the Indo-
Bangladesh border, BSF personnel have become a nightmare...(Interruptions)

MR. SPEAKER: Shri Chowdhary, this is not a debate. Please ask the question.

SHRI ADHIR CHOWDHARY : Sir, those refugees who have sneaked into India incognito are staying with their
relatives and friends. May | ask the Government of India as to whether the Government of West Bengal has asked
for any Central help as to how to provide the shelter and further rehabilitation to those refugees?

Further, whether the Government of India has so far asked for the refugees to disclose their
identities...(/nterruptions)

MR. SPEAKER: This will not go on record.(Interruptions) *

MR. SPEAKER: What is this? You have to ask clarification only.

SHRI ADHIR CHOWDHARY : Sir, please let me cut short.

I would like to know whether any diplomatic offensive is being considered by the Government of India?
These are my clarifications | sought for. | would request the Government of India to clarify them in detail.
MR. SPEAKER: Since the matter is importanta€;

st we1 waa (P <R #en)  see o, F W5t St 9 a8 g aed € 9 98 qan fF e o § g Aftenelt W @R faa
T B, dATehR a1 @ e ar ¥ @@ & i 7 it aféae & 24€] (amaum)



MR. SPEAKER: This will not go on record.(Interruptions) *

MR. SPEAKER: Since the matter is important, though the rule does not permit, as a special case, | allow a few
Members to ask clarification only on this.

Now. Dr. Vijay Kumar Malhotra.

si.favra pAR Acein (GRivT Rewt) : swae Sh...(Interruptions)

St AR (Faw) e AEgd, SN AR e Io Yl ? BN 48R &1 Udh 9gd Aedqul 3% &
TEqE HEIGH : BT T B q1§ SR MR FH B

SHRI SHIVRAJ V. PATIL (LATUR): Sir, | have to make a very humble submission. This is a very specific device
provided in the rules, and we would certainly like to hear Dr. Vijay Kumar Malhotra because he makes very good
points. But if we use this device in a manner which is not allowed by the rules, then there would be other Members
asking from this side and that side for that.

* Not Recorded
So, | would request that in future if anybody is wanting to ask an explanation, he has to sign the slip.
Now, Shri Somnath Chaterjee would also want to ask clarification.

MR. SPEAKER: Shri Shivraj V. Patil, | am allowing a few Members, that too, as a special case only. | had received
the signature slips also....(Interruptions)

MR. SPEAKER: A few Members have given the signature slips. That is why | told that only a few Members can ask
clarification as a special case.

SHRI SHIVRAJ V. PATIL : Sir, may | make a humble submission? | would not like to contradict you, and you can
allow anybody to speak.

MR. SPEAKER: | am allowing a few Members only that too as a special case....(Interruptions)

MR. SPEAKER: Since the matter is important, as a special case, | am allowing a few Members to just ask for small
clarifications.

SHRI SHIVRAJ V. PATIL : But only a person who has signed the slip can ask the clarification...(Interruptions)
MR. SPEAKER: | have received two-three slips. That is why | am allowing them.

SHRI SHIVRAJ V. PATIL : That is why | submit that only those should be allowed who have signed the slip.
Otherwise, it gets diluted. Then Members do not get the opportunity...(Inferruptions)

MR. SPEAKER: It is only as a special case that | am allowing a few Members. They had given the slips also. | am
calling them only to ask for small clarifications.

SHRI RUPCHAND PAL (HOOGLY): Sir, Calling Attention is a particular device...(/nterruptions)
MR. SPEAKER: | have already called Dr. Malhotra. Later on, you may also ask for clarification.

SI. favTa PHAR AEISN © A& Sfl, AR B DR - Sl PV DI, € H3l 9l 7 SHDI Sooid fhal | # @ #3Al St | =1 =rean g &
AT ST U 9 geeftoie qoid! & 78 a1 & b a8l fhat Afdensil & @ aciien) g1 87 T8l 3110 af | oldY 31! af d@ B Afecraii
@ I TACHTE [Py 7Y, R I UTH §H a0 B a1 87 I8 Bel [ [H §OR AfR MY oIfh= AN a1 @ § 6 76 oG § TR
aomeff WA # oY €| FT 9D U THS! A 87 R IR B M B Wl AiwS A gHforg 7€l aar %@ € 5wl s afvw 7 4w
faam Se? = 9w gifve @ a1 Regsht dw @i @ fn aRa a9 & dd IR B g8 wee 9ft? a8l ot W g & s said
T4 AN B 919 St B ot T 2| F1 e HAl = fh Ay Wb | del Sy fb el vae &1 Rdier a1 w1 Ak RiegRE B &t
STERER 7 % T8 o aret @il W gAftheloed X wRomedt A1 # 45 fRar My ofik Tt IRonfEA o @ e & Sy? daay 7 &
TIHR SATIR g ¢, T TBR TH A6 Bl SR BIA R Tt wft T8 3fiR deeer ¥vdR & 9o &1 faR & @ § rrw % st
TET A& HIAATE! Bt WP

MR. SPEAKER: Now, Shri Somnath Chatterjee.
SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | have lost my voice. | am suffering from throat infection.
MR. SPEAKER: So, Shri Basu Deb Acharia, now.



It should be only clarification.

SHRI BASU DEB ACHARIA (BANKURA): Sir, we had a good relation with Bangladesh. A few days ago also we had
raised this issue on the floor of the House. Some incidents have taken place after the Bangladesh National Party
has come to power in Bangladesh. We had demanded that the Government of India should take the initiative to hold
dialogue with the Government of Bangladesh so that the relation between the two countries do not get disturbed.

| would like to know from the Government of India as to what steps they have taken so that the good neighbourly
relations between the two countries should not be disturbed. Has any initiative been taken by the Government of
India to take up the matter with the Government of Bangladesh at the highest level?

Sir, | would also like to know whether the Deputy High Commissioner in Kolkatta has assured to take back those
who have come.

These are the two points on which | would like to have the clarifications.

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Sir, after the change of Government in
Bangladesh, the minorities there are being compelled to leave Bangladesh. | would like to know whether they are
being treated as refugees or as evacuees.

st AT WAt 8 O T AR @ 6y qohR g €, BIS A aféae ff @ FIS€] (aum)

3eqE HEIGH 3T 48 gl

st Hig waa : R Akl & WY a@HR g €, ded B fav 9= AR @ w €18€) (aaur)

MR. SPEAKER: Nothing will go on record except the speech of the hon. Home Minister. (Interruptions)

i @rer PHoT 3Sarvit : sreae S, I wEEl A deney ¥ a8 & sienwes, i gl W N TeR & R §Y 8, 95 ot
TR fie € 9 fAffaa w0 9 79 § 95 991 o € 3R sife aver s @), Re-Rre aeee wewt 3 59 eareior gearg o 3=
TUR W &, SHB! dET B 1Y R Y B AT S G I B Trag Hah 2

gHiferg # w1 5 it expresses serious concern over these reports. fraves arerEh st 7 &t Wfafes Tare q© €, 999 a1 g
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"The Government of India, keeping in view the circumstances in which they have migrated, will deal with
them with all the compassion and understanding they deserve."

3R T8 WaR & 9t iftreREl & g wean € fL.oa.us. B oft v w2
SHRI ADHIR CHOWDHARY : | beg to differ with you. Still, the BSF is resorting to fire. ...(Interruptions)
MR. SPEAKER: No. What is this?...(Interruptions)

SHRI ADHIR CHOWDHARY : Even day before yesterday, in one of the districts, one person has been killed by the
BSF....(Interruptions)

SHRI L.K. ADVANI: This is not a matter on which we have any differences. This is one matter on which the whole
House is one. sa=1 smuep! g=ar==r =1y f W9 89 TR & 43 & a1 WWifie w7 ¥ I8 Ted % ol drareyr 3 2w =1ef €, agi
RSN agell B P arg W ST 1an &1 787 &, S gAw ofRew @ v @ 21 sufe & uw i o enft 5 3 wew @
AR @H 8, 95 81| AfhT -1 WRd AR Sremey & §ig § o 350 gy € 3 ft a9 W ik 77 oY gfeaior &, g9 gféwor & aror
# YAS W9 91 T8 HE Al g, Wl 3 HE TP &, dl TABR B8 GHd 5, 9l <8 DI g qreia w8 dadl ol IR HH-HH 59 a9 W
ATogd BT @ 6 3R SIg gad a1d Bidl 1 I8 ¥ ¥R § dgd ¥R N 4gd Y forad, dfth g3 eyl & TdRI 3R 9fabiell Bl s@d
e & 6 wrae gAY 38l 98 ara W A€ e orchl, St a8l HE ol 21 A 9t Al €, & gy o w1 g el 39 A #§ wmeiie gfe
Y fepa 781 @ @Ryl I8 At fawg 3R GHeH™ &1 |arel el 8, 3iera« I8 ara W |l & 6 o |awa 1971 # wrRa 7 39 wSiRd @,
T8 & @A dTel U ANNDI BI, W IH T I UBw Heelral AT, IAHT T {7 iR 9eaR 9 drarRy a4l
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